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Tax Bar Association, Jodhpur hereby takes the privilege to
address the concern of the members, being Chartered
Accountants, Advocates and Tax Practitioners, practicing in
the area of indirect taxation which are of utmost importance

and need to be addressed by your good office on utmost
priority.

There is sufficient cause and need for extension of last
date of filing Income tax Returns for a reasonable period
not less than 30" September 2019

Due to the following reasons a case is made out for extension
of above date.

1. Return forms (in pdf form) for assessment year 2019-
20 were released in first week of April, 2019 but return
filing software were made available for different forms
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on different dates upto June, 2019. In fact Return
Preparation Software for ITR-6 and ITR-7 not yet made
available.

2. Similarly, instructions for filling up ITR forms were
released in a staggered manner on different dates.
Instructions for filling up ITR-7 were released just two—
three days back. Without following instructions a return
cannot be filed correctly.

3. Further, Return Filing Utility provided on e filing site is
continuously being changed. Utility for filing ITR-2
and ITR-3 just changed on 12.07.2019. [ Screenshot

attached]
| @ ctimrmmng bima s = #
€« > C (D Nat sacure | arammdnoomer Londaeling gov.myocm ohastis! s ~w by et s R St flarg samy
L s.u.m.x-—.-vu. RS T T
Bmmnm(nmumﬂwmmunmwmunq

151 1 Rrqeirermens
| s on Mecroactt Windows 7 )3 110 with Met ¥ ispmrworc (23 & sbovs]
= Jova Usndes 1 &nmmmw Lm-ancoho.:nmmmm«u er3ion ) W e i3
‘&tr-h ¥ . 21373 duend

R TR T o T T b -

.:Mmhng @ Rachart f mrmlocadul\.hdn Iudei-u.ma,-ua.nw

! R Lskta, baran; Iocan 6 am Swamian, One riscea Propecy Cuhwr Souacas (st wel and Hom: E“:' reriz =y |
t Agpcamesl | Res ! nt:uh-wl:-u..uno anngaw o hay oo it et
ieand 0 [wisted Ecpaty Shirte) Aoy maun
mz Fx madwaanis 3 P 5ot by norme 9 (vl wnd gant ol bammrepes 3¢ gacda s E"‘:‘,} t.?:"‘: "’:"“’"
1 TONANZ et Y
Bnz B
|  1R) For nuivicde s and HUF 2 urving Eommy o prrdits aed s of hasmen o predssion etan ,,r:'f agihe
NI Tew T
For il HUFS -urn-nwvulmn-q nmumﬂukwn‘un '-. oy
| e Lakr e haeing i arme barm Buane s and Profasson e5ch i 2orpted undor echom 1240, L LU
| LD o danl e e T
N3 for an Indrovtal cho B e Dinckr 0.4 cameary of Fay mvasted 1 Unbeied £ gy Shavee) TR ABYE |
21 Ga2s G - -
G broal ¥ [V
RS :[mf s | (b
) Camparny 250 Seend  TrALa
by W R3 =8y M.
N B i ]
| nHE Fos Cenparmed 0B Pran g sy T Do e sechon 1 T
£
Ay For Durymns mcluting comp stims 1o 1o Lich e unte sectons 135 4N o 13843} or Hrme

TIREC) ar 1INAD) Jam

4. Due date for filing TDS return in respect of salary
payments was extended upto 30.06.2019 and due date
for issue of form no 16 by tax deductor was extended
upto 10.07.2019 and in many cases form no 16 and
form no 26AS is not yet updated. As you are aware
filing ITRs without matching with 26AS results into
defective notice from the CPC. So matching is a
necessity.

5. Pre-filled XML also just made available on 11.07.2019
(Screenshot attached).
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6. Just four-five days back Return Preparation Soltware
was updated and a Schedule 112A was added. This
schedule requires voluminous information regarding
shares and mutual funds sold during the year 2018-19
that too ISIN wisc (i.c. details of every share sold is
required). This schedule requires information regarding
fair value as on 31.01.2018 which is a herculean task.

7. As per law [acility for (iling ITR be ready on I st day of
April of the assessment ycar so that assessces get
sulficient time to collect information desired in IT
forms and file it properly.

Since this year there is enormous delay on part of
department to provide IT forms preparation software,
Dynamic amendment of Return Preparation Utility, TDS
details and instructions for filing I'TRs a case is made out

for extension of due date.

Therefore, we request an extension of at least two months of
due date for filing ITR to 30.09.2019.

Kindly look into above at the Ci]lllLbl and announce the
extension immediately.
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Continuing Suggestion:

1) Time and again, citizens and various forums of the
country have been requesting that all relevant
compliances and the procedures including the forms
shall be made available to the concerned class well
before start of the financial year so that necessary
data can be built in the desired format and purpose. Its
time and again that Government bodies overlook this
aspect and the ‘Ease of Doing Business' objective
propagated by the Government becomes a hypocrite
punch line. Each day a new amendment / updation not
only in Income tax law but various other commercial
laws makes the life tough and the small businesses
are into more of Government business of compliances
rather than their actual business. Even various High
Courts have advised the Government in this regard
while extending last dates through writs in the matters
of Income tax audits, etc.

Tax Bar Association is of the belief that in a democratic
country, the People of the country are the supreme
authority and it is confident that the Government will not
suppress the concerns of its People. We understand
that the Govt. is well aware of the above facts and will
definitely consider the above representation of date
extension.

We would be thankful if your goodself judiciously extend the
date well in advance which will keep the members relieved
from last minute unwanted stress and would be effective and
meaningful.

Yours Faithfully,
A Definite Partner in Nation Building
Tax Bar Association, Jodhpur

CA. Vishnu Prakash Daga CA. Manoj Gupta
President Joint Secretary & Co-ordinator
. Raj Bothra
Secretary
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